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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, Papers to be laid.

THE MINISTER OF LAW AND JUSTICE (SHRI D.V. SADANANDA GOWDA): Madam Speaker, I beg to lay on the Table:-

(1) (M A copy of the Annual Report (Hindi and English versions) of
the National Judicial Academy India, Bhopal, for the year
2014-2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Judicial Academy
India, Bhopal, for the year 2014-2015.
(2)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 4553/16/16]

Stet FaErt, o1ét Rraa ity stomr Fizgror aicht (a1eft 3 ameht) @ adcen, F Preoiferfae uey s ueer w2 2wt g -

(1) (vw) Srorerer ares Saemdte wabfl, orf Reeft B ad 2014-2015 ¥ @fffes yferigor @ vas yfer (Bodh aen ai@)slt sz aer damudifare aa
(@) orerorer ares Jaueric woifl, o Reelt 5 ad 2014-2015 a5 wriasau 6t waeer g wften A5 @y 3 R (Bodt aen s sizaa))

(2) suzfer (1) 3t sfearf3aer uefl @t 219 ueer u2 26t 3 gu fcta B oo gofer aren fAazor (fFadt aen 3P)sh Axaaur))

[Placed in Library, See No. LT 4554/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL): I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the DNH

Power Distribution Corporation Limited, Silvassa, for the year 2014-2015,

alongwith Audited Accounts and comments of the Comptroller and Auditor

General thereon under sub-section (1) of Section 619A of the Companies

Act, 1956.

(2) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 4555/16/16]
(3) A copy of the Outcome Budget (Hindi and English versions) of the Ministry of Power for the year 2016-2017.
[Placed in Library, See No. LT 4556/16/16]

(49 (i) A copy of the Annual Report (Hindi and English versions) of
the Coal Mines Provident Fund Organisation, Dhanbad, for
the year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Coal Mines Provident Fund
Organisation, Dhanbad, for the year 2014-2015.

(5)  Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (4) above.

[Placed in Library, See No. LT 4557/16/16]
(6) A copy of the Outcome Budget (Hindi and English versions) of the Ministry of New and Renewable Energy for the year 2016-2017.
[Placed in Library, See No. LT 4558/16/16]

(7) A copy of the Notification No. S.0.1253(E) (Hindi and English versions) published in Gazette of India dated 11t" May, 2015, regarding delegation
of the powers of Central Government exercisable under Section 5(1) of the Mines and Minerals (Development and Regulation) Act, 1957 to the
Additional Secretary, Ministry of Coal under sub-section (1) of Section 28 of the said Act.

(8 Statement (Hindi and English versions) showing reasons for delay



in laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 4559/16/16]
9 (i) A copy of the Annual Report (Hindi and English versions) of
the Bureau of Energy Efficiency, New Delhi, for the year
2014-2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Bureau of Energy
Efficiency, New Delhi, for the year 2014-2015.
(10)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (9) above.

[Placed in Library, See No. LT 4560/16/16]

Ster Famerel, o1t férpr afie aien Fagvr diern i ws AR (Q) wia are sie): wdlcan, § Beorfeif3ae ueg 2o ueer u2 2w & -

(1) (ves) Sererer xdlege aifw arseish, wsdt ¥ af 2014-2015 & aiftfas yferdgar Bt vas yfer (fEodt aren ad)sh izasaon) aen Azmudifd A,
() arororer $¥dteze sifw argeiofl, st & at 2014-2015 > wriwzu B wwr grr 2wfien B ary 3§ Rae (Fodl aen Pk swaur) |

(2) zugler (1) 3t sfeerfaer el @t 219 ueer u2 361 3 gu ferva B wrur gl aren fAagor (Rodh e 3Py 2izasaur),

[Placed in Library, See No. LT 4561/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): On behalf of my senior colleague Shri P. Radhakrishnan, I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) issued under Merchant Shipping Act, 1958:-

(i) The Merchant Shipping (Seafarer Accommodation) Rules, 2016 published in Notification No. G.S.R.346(E) in Gazette of India dated 29t
March, 2016.

(i) The Merchant Shipping (Maritime Labour) Rules, 2016 published in Notification No. G.S.R.202(E) in Gazette of India dated 29t
February, 2016.

[Placed in Library, See No. LT 4562/16/16]

(2) A copy of the Notification No. G.S.R. 321(E) (Hindi and English versions) published in Gazette of India dated 18t March, 2016 approving the
Visakhapatnam Port Trust Employees' (Recruitment, Seniority, Promotion) Amendment Regulations, 2016 under Section 124 of the Major Port Trusts
Act, 1963.

[Placed in Library, See No. LT 4563/16/16]

aypftor faerr siqrer 3 a5 #icdt (off cefor so1a) @ areicRn, O Breaiferlaa ue 2w veor w waa E -

(1) (vw) smea w2a onsacligs wEdew, o Becft T af 2014-2015 ¥ @ftfs yfdicer &t v yfer (Bedt aen a@sft 2izasun) men dmudifdn o
(1) e sz cnsaciiggar wisdvmwe, orf ocft & ad 2014-2015 ¥ wrfazu 6t wewr g seiten &t v gfer (Redt aen sB)ph Fzaor),

(2) 3ueler (1) 3 sfeciioa udl @ 2w ueer w2 @6 3 gu fewa B wrrur gl aren Raeor (Fodt aen P 2iza),

[Placed in Library, See No. LT 4564/16/16]



